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DATE OF DECISION-

Balulal Azaff] and 215 others. -
{ Petitioner

. Mr. PraveeniBalWada
z Advocate for the Petitionsr(s)

\Versus

NI and two L)thers

—_— Respondent
Ms. Shalini Sheron proxy counsel for _
__Mr, Phanwar Paari. _ Advocate for the Respondents(s)
d i
CORAM: | |

The Hon'ble Mr. Justise G.L.Gupta, Vice Chairman.

The Hon'ble Mr. a.x. Bhandari, Administrative Member.

’ |
AN |

( A.K. Bhandari ) ( G.L.Gupta )
Administrative Member. Vice Chairman.

1. Whether Reporters of local papers may be allowed to see the Judgement?
2.To be referred to the Reporter or not ?
3. Whether their Lord‘gships wish to see the fair copy of the Judgement?

4. Whether it needs té be circulated to other Benches of the Tribunal ?
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Ashutosh humar Sharma, 3/0 Shri Hari Vallabh Sharma.
Arti Kalla, D/o» Shri F.N. Razdan.

Abdul Jabbar 3/0" 3hri Abkdul Hameed Khan.

Ashok oharma, 5/0 Shri A.N. Sharma.

Ms. Anju bulatl, w/o Shri C.F. Gulati.

Ashok Rast~yi, S/o /shri Kanti Prakash Rastogi.
Ailani Laxman Kumar, S/o Shri Hot Chand,

Ms. Anita Tanwar Wife of Mohan Lal.

A. Umesh Sinha Son of Shri Paras Sinha.

Abraham Thomas K, S/o Shri K.T. Thomas.

Ashok Kumar Bhati £/o0 Harballabh Bhati

Amba Lal Rawat, 5/o Shri Mohan Lal.

Ashok Kumar Samaria, £/o 3hri Ganpati Lal Samaria.
Atiquddiq‘Qureshi S/n Naziruddin.

Abdul Sattar, 3/o Shri Shaffi Mohammad.

Ahbas Ali, S/o Shri Kasam Ali.

Bhanwar Lal Jangid, 3/o Gulab Chand Jangid.
Fhanwar 1ngh Jodha, Z/c 3hri Pachan Singh.
Brljendra Fal Zharma, 2/o0 Shri Fahari Lal Sharma.
Erljendra Rumar 3harma, S/o Shri Kewal Erishan Sharma.
Bihari Lal , S/o Shri Roop Chand.

Ms. Blmla Raina, D/» Shri Narayan .Joo Raina.
Ehawar Lal Nayak, 3/o0 Shri Gulak Chand.

Bhoop U1ngh Gothwal 3/o Shri Lachman Singh.

Ms. Leena chevkani, w/> Shri Ghanshyam Las.
Bhagwati Pd. Verma, 3/2 Shri Narayan Lal.
Eheru La} Meena, S/0 Shri Pooni Ram Meena.

Babu Lal:Meena, S/o 3hri Ghisi Lal Meena.
Bhagwatl Pd.3/> Shri Durga Prasad.

Bljendra Fal sharma, 3/n Shri Eihari Lal \harma
Bishan Lal, 3/o0 Zhri Sugan Lal.

Bajrang Singh, 3/o0 Shri Bheem Singh.

Fanwari Lal Khinchi, S/o0 Shri Mata Ram Khinchi.
Fhagwan Zhai Jedia, 379 Zhri CThoti Lal Jedia
Eraham Dayal Sharma, 3/> Shri Yadav Chand.

EBeni Prasad Sharma, S/o Shri Kanhaiyalal.

Fhanwar 1.al Mahawar, 3/0 Shri Channa Lal Mahawar
C.3. Negi, 3/» 3hri H.S. Negi.

“hetan Veer 3oddi, 370 Shri Laxman Das Soddi.
Chandra Frakash Gulati 3/o0 Shri Trileok Nath Gulati.
Chaturkhuj Kumawat, &/0 Shri B.L. Kumawat.

C.M. Gugta, S/o Shri Bhanwar Lal.

Chandra Shekhar, 3/o0 Shri Ram Hath.

Chagan Lal Mali, 3/o 3hri Gyarsi Lal

Dauju Ram Fushkar, S/o5 3hri Phool Singh.

Dharam Fal Panjabi, 3/0 Zhri Veer Phan.

Deoki Nandan Sharma, S‘o Shri Narain Lal.

Devi Lal Eheel , b/ﬁ Shri Daulat Ram Bheel.
[warika PJd. Meena, 3/o Shri B.R. Meena.

Levendra Kumar 3Savena, S/~ 2hri V.K. Saxena.
Deen Dayal Jangir, S/o Shri Kana Ram.

Dilip Kumar Sharma, 3/o Shri Mohan Lal.

Dal Chand II, 5/0 Shri Bhoma Ram.

Daya Mathur, D/o Shri Mahabir Dayal.

Devendra kumar Jain, 2/5 Shri Raj Mal Jain.

[uli Chand Saini, 3/ 3hri Anandi Lal.

Deepal: Lalwani, 5/o0 Shri Rochi Ram.

Farhat Ali S/o Shri Safder Ali.

Sopal Marayan Manawat, S7> Shri Raghuvar Dayal.
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Ganpat Lal Acharya, S/o Shri Suwa Lal

Gajaanand 3ingh, 2/o Shri Ehanwar Lan.

Gyan Frakash Camra, S/o0 Shri v.D. Qamra.

Harjinder 2ingh Brar , $/o Shri Hacura Singh
Hafizulla Khan, 3/0 Shri Mustgfuim Khan.

Ganga Ram, 3/0 Shri Hot Chand.

Govind Sharan Fhunsteta, 3/0 3hsdri 3.N. Khunteta. -
Giriraj Krishan Khandelwal, S/o Shri Girdhari Lal.
Gajendra Mal Bhandari, 3o 5hri B.M. Bhandari.

. G.R. Assnani, S/o0 Shri Tek Chand.

Covardhan [as, S/o Shri Trilok Chand.
Goma Ram Meena, 3/5 Shri Mool Chand.
Himmat Singh Charan, S/o Shri Jai Singh.
Hardayal, 5/o0 Shri Ram Pal.
Hanuman Gupta, S/o Shri Ram Gopal.
Hardas Ladhani, 3/5 Shri Pessumal.
Harish Chandra Gupta, 3/o Shri Kalyan Prasad.
Hari Ram Meena, 5/5 Shri Shankar Lal.
Harish chandra Makhija 3/0 Shri Guman Chand.
Hari Singh Jat, S/o0 Shri Mewa Ram.
Hari Marayan FKumawat, 370 3hri R.3. Kumawat.
Indra Zwaroop Sharma, /o Chri Brahma Swaroop.
Jagdish Prasad Sharma, 5/o Shri Bhagwan Sahai.
Jwala Fd. Bunkar, 3/o 3hri Prabhati Lal.
Jai Kishan S/c Shri Jagarocop Singh.
Ms. Janki Nauvatiyal, w/o Shri K.D. Nautiyal.
Jai Singh Tanwar, 5/0 Shri Matu Singh.
Jaisa Ram Swami, &5/0 Shri Fhool Chand.
Kalu Ram Yadav, 5/2 Shri L.L. Yadav.
Ms. Kalpana Purohit, w/o Shri Satya Narain.
Kishan Lal Dulara, S/o Shri Sundar Lal.
Kanhaiya Lal Lakshkar, 3/0 Shri Daya Lal.
Kishan Chand Jain, &/o 3hri Mitthsan Lal Jain.
Kishori Lal Menghrajani, S/o Shri Radha Kishan.
Fanta Tekchandani, D/o Shri Chetan Das.
Kishor Kumar Zwarankar, 5/o Shri K.L. Swarankar.
Kishan Kumar Chandani, 3/o Shri D.L.Chandani..
Famal Kishore, 3/0 Shri Fritam Das.
Ms. Krishna kKumari Maini, w-/oshri Gulshan Rai.
Kailash Chand 3oni, 3/o 3hri Suwa Lal.
Kailash Advani, 3/o hri Tulsi Ram.
Kuldeep Singh Yadav, 370 Shri Narendra Yadav.
Kamlesh Gupta, W/o Shri V.P. Gupta.
Kishore Teckchandani, /0 3hri G.P. Tekchandani.
Railash Chandra Fathak, 3/o0 Shri Ram Prasad.
kailash Chand Raigar, 3/0 3hri Shri Narain.
Khubi Ram Sain, 3/o 3hri Ram Kishore Sain.
Kishni Bhan, D/o Shri G.L.Kak.
Kirni Yacha, [/o Shri Amar Nath Pandit.
Kajor Mal Kumhar, 3/o Shri Gyarsi lal.
Laxmi Narain, S/o Shri Nathu Ram.
Ms. Laxmi Madhani, w/o Shri Lesla“Rammu:-=
Ms. Lalita Madan, w/o Shri K.K:¥athuria.
Laxmi Narain Mathur, S/o Shri F.M. Mathur.
Ladu Ram Meena, 5/o Moal Chand
Lala Ram Meena 3/ Shri Mool Chand.
Mohan Lal, S/o Shri Sugan Lal.
Mahesh Chand Choubdar 3/» Shri Bihari Lal.
Madhu Sudan Rajore, S/o0 Shri Damodar Lal.
Mohan Lal Gupta, S/o Shri Narayan Gupta.
Mohan Lal Sain, S$/2 Shri Chote Lal Sain.
Mohan Das Phalod, S/o Shri Banshi Dhar.
Mridula Phargava Z/o Zhri A.C. Pharagava
Mahaveer Pd. Jain, S/o Shri Ghasi Lal Jain.
Manmodhan Lal Jangid, S/5 Shri Damodar Prasad.
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Mohini BRhagat, S/o hri Hassanand
Mohan Lal Biwal, S/0 Shri Ganesh Ram
Manish Fumar khbya, 3/0 Shri Ashok Kumar.
Mohan Lal Karamchandani. S/o Shri Dasu Mal.
Man Prakash, S/0 Shri Budh Ram.
Mohd. Shameem Mansoori, S/o Mohd Sayeed.
Mahesh Frasad Mathur, 3/o Shri [urga Frasad.
Mahesh Kumar Acharya, S5/o0 Shri A.R. Acharya.
Madan Mohan Agarwal, 3/o Shri K.C. Gupta.
Mohan Lal Meena, S/o 5Shri Hajari Lal.
Manorama Arora, W/o Shri Vishnu Chandra
Moti Ram Senani, S/o Shri Sachumal
Meera Girdhani, W/o Shri Mocl Chand.
Mahesh Kumar Chawla, 3/o Shri M.K. Chawla.
Mohan Lal Vijay, S/o Shri R.S. Gupta.
Madhu Mehta,W/o Shri Ratan Lal.
Madhur Saxena, 3/» Shri D.F. Zaxena.
Madan Lal Joghand, 3/o Shri Kanhiya Lal Joghand
Man 3ingh Shekhawat, 3/0 Shri Nand Kishore.
Manju Sharma, D/o Shri S.EBE. Sharma.
Madhuri Saxena, W/o Shri A.F. Saxena.
Maya Bhatnagar, w/o Shri K.B. Mathur.
Msenakshi Chawla, w/o 3hri Durgesh K. Chawla.
Mukesh KumarJain, 3/o Shri Ladli Fdd. Jain.

.Madan Lal Kankhedia, S/c Shri Lalu Ram Kankhedia.

Madan Lal, Bairwal, S/> Shri Chhaju Lal.

152, Nahar Singh, S/o Shri Sulan Ram.
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Nand Kishore Meena, S/o Shri Narayan Lal Meena.

154, Nemi Chand Kala, 3/o2 Shri Ram Deo Kala.
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Narajan Lal Meena, 3/o Shri Mool Chand Meena.

Neelam 3harma, D/o Shri Madan Chandra Sharma.
Nathu Lal Sharma, 3/0 Shri Birdi Chand Sharma
Nathu Lal Mahawar 53/0 Shri Radha Kishan.

Naresh Kumar,-I, 3/0 Shri Hari Lal.

Narayan Lal Raigar, 3/o 3hri Nathu Lal.

Nahar Singh Baghela, 3/o Shri M.L. Baghela.
Neelam Joshi, D/o Shri H.M. Frabhakar. -
Niranjan 3ingh Kardam, &/0 Shri Lotan Singh.
Nemi Chand Godika, S/o.Shri Tikam Chand Godika.
Nikhil Jangid, S/0 Shri Suresh Jangid. .

m Prakash Kalani S/c chri Radhey Shyam Ralan1.
Cm Prakash Chauhan I S/o Shri Nanda aRam.

Cm Prakash Kumawat, 3,/o Shri Ram Frasad Kumawat.
Pinky Bhatt D/o Shri O..N. Safaya.

Prahhalad Swaroop Soni, 3/o Shri Chiranji Lal Soni.
FPradeep Fumar Ssharma, S/o Shri Linesh Chandra Sharma.
Paras Mal Jain S/o Shri Ghisi Lal Ji. ‘

Frakash Chand Tholia, 3/o Shri Tara Chand Tholia.

174. Pawan Kumar Agarwal, S/o Shri Chaturbhuj Agarwal.
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182,
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Enonam Chand Jain, 3/0 Shri Kesar Lal Jain.

Prem Chandra Dixit, 3/o Shri I.C. Dixit.

Pheli Ram, S/o Shri Tattu Ram.

Prakash Dewani, 2/o Shri Moumal Dewani

Fremji Khant, 3/0 Zhri Veerjl Khant.

Pradeep Kumar Goyal, 3/o 5hri Mohan Lal.

Prem Frakash Jain, &/» Zhri Kani Chand Jain. -
Paramjeet Kaur, W/o Shri Tarvinder Shah Singh.
Frakash Chand Raiger, S/o 3hri Suwa Lal.
Frita Bhargava, /o Shri 3.N. Bhargava
Frahalad S:waroop Meena, 5/0 Shri Kanhiya Lal Meena.
Paramjeet Singh Chawla, Z/o Shri Barka Singh.
Fasramjeet Ahuja, S/o0 Shri M.L. Ahuja.

Prem Prakkash Sharma, W/o Shri Hari Ram Sharma.
Ramesh chand Kayath, /o 3hri Amer Singh Fayath.

Ram Karan Bhcpa, 5/0 Shri Bhura Ram
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Ratan Pal Singh Malik, ”’o Shri sudarQhan ulngh Malilk.

Randh1r Zingh, S$/o Shri Nanda Ram. :
Roop Chand Khatri,. S/o Shri Lal Chand.

Ramji Lal Sharma, Son of Shri Sva Lal Sharma.

Raj wharan Farpami, son of hri Fhem ”hand Fanami

Ram Ratan Raiger, son of Shri Shridhar Bux.

Ramavtar Chhilolia, son of Shri Rameshwar Lal.

Reetila Mohan, d/o Shri K.D. Lakhani.

Rajesh Kumar Anand son of Shri 3.N. Anand.

Ratan wlngh gon shri Sita Ram Saiwal.

Rakesh Kumar Sharma son of Shri Suraj Karan Sharma.

Ramesh Chandra Garg, son of 3hri R.S. Garg.

Rajendra Kumar Gupta son of Shri Hari Charan Gupta.

Raju Lal Meena son of Shri Ram Sahai Meena.

Ravindra Fumar Sharma son of 3hri Rameshwar Frasad Sharma..

Ramesh Chandra Samaria son of Shri G.R. Samaria.

Ram 8waronp Kumawat son of Shri Gulab Chand Kumawat.

Rajinder V13ayvarg1ya gon of Shri Rama Nand Vijay.

Ravi Kant Gupta son of Shri 3anwal [ass cupta.

Ram Gopal Nai-II son of Shri Ram Nath Nai.

Rakesh Maheshwari son of Shri M.C. Maheshwari.

Ram Rai Verma son of Shri Jai Kishan Verma.

Ram Prasad Meena son of shri 2ukh Pal Meena.

Ram Dev Verma son of Shri Nand Ram Verma.

Renuka Gupta, w/o Shri R.C. Gupta. :

Raameshwar 'Prasad Verma son of Shri Bhura Mal.

Roop Chand-II son of Shri Patarya Ram. ‘

Ratan Singh Naruka son of Shri Veer Singh Naruka.

Rajendra Prasad Saxena sodn of Shri [urga Frasad Saxena.

Rajechkumar Pagra son of Shri R.L. Bagra.

Rafiy Ahmed. son of Zahoor Mohd.

Rajesh humar Arora son of Shri Ram 3aran Das.

‘Ram Chander 'son of Shri .Jhetha Ram.

Rakesh ”harma son 2f Shri V.[. Sharma.

Radhey Shyam Raiger son of Shri Ganesh Ram Ra1ger.
Ram Sahay Meena son of Shri Phori Lal Meena.

Ra;j Mohan Meena son of Shri Roopnarain Meena.
Raghunath Das son of Shri Mangal Ram. '
Suresh Chandra Sharma son of shri Roopnarain Sharma.
Santoash Kumar Garg son of Shri Kishan Chand Gar.:
Suman Lata Zaxena wife of Shri F.D. 3axena.

'222.Shambhu | Dayal Meena son of Shri Nanu Ram Meena.

2~Jd.
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Sushil Kumar ‘Sethi son of 5hri Suraj Mal.
Shailendra b;ngh [ahhiya son of Shri Devi 3ingh Dahhiya.

- Samnjeev Maini son of Shri Jagmohan Lal Maini.

Shiv Layal Dakot son of Shri Bhiron Lal.
Shobha Sain d.o Shri Chander 3hokhor Padiyar.
Syed Mﬂhdcaeed son of Syed Abdulla.
Sanjay Pharti son nf Shri Bhagwan das..
Sunil Kumar Gupta son of shri H.N.Gupta.
wunlta Nankani wife of 3hri D.L. Chandani.

Sardar Khan son of 3hri Gulab Khan.
ounlta Raina D/o Shri O.N. Jalpuri.
Sanjay Sharma son of Zhri 2atish Chandra Zharma.
Sushma Gupta w1fe of Shri M.P. Gupta.
Shreyans Kumar Patnl son of Shri bhreepal Patni.
Sukhram Sharma son of Shri Ram narain Das 3harma.
Fushpa Teuhandan1 wife of Shri Dhamraj Techchandani.
Suresh Kumar Dangayabh son of shri R.L. Dangayach.
3ita Ram Meena 11 son of Shri Ealu Ram Meena.

;applicants.
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Sanjay Bhatt son of Shri R.C. Ehatt.

Zatya Prakashs Gupta son of Shri Ramesh Chand Gupta.
Indu Taneja wife of Shri Jaggan Nath Batara.

Suwa Lal son of Shri Ram Lal..

Ziota Ram Meena-I son ¢f Shri Fonri Lal Meena.
Zariya Ram Meesna son of Shri Fanhiya Lal Meena.
Shashi 3inghi wife of Shri G.C. 3ionghi..

Sfhukal Eala Fhutani wife of Shri <m Frakash Batra.
Zanjay Kumar Sharma son of sShri R.P. Sharma.
Swadesh Kumar Parnami son of 3hri Hans Raj Farnami.
Su@hashAKumar Mathur son of Shri Rishan Lal Mathur.
avg Zudha Arya D/o Shri Jai Dev Vedalankar. :
Shombhu Dayal Verma son of Shri Heera Lal.

Shimbhu Daya1k1nghal son of shri M.L. Agarwal.
Sharwan Singh Bhati son of Shri Hari Singh Bhati. -
Shankar Lal Meena II son of Shri Narang Ram Meena.

Saraaswati P. Kurup wife of Shri Raman Nair.

3uresh Kumar Yadav son of Shri Phanwar Lal Yadav.
Sarman Lal son of 3hri Jinguriya Ram.

Shankar Lal Keswani son of 3hri Relu Mal Keswani.

 Zatya Bandhu son of 3hri Jai Dev Vedalanka.

Santu Lal Koli son of Shri Shambhu Dayal.

Sinita Pandit, D/o Shri J.L. Dhar.

Shesh Narayan Sain son of Shri G.L.3ain.

Sandhya Raina, d/o Shri R.K. Raina

Sushil Kumar Madan-1 son of Shri Jatan Ram Madan.
Sunder Singh Gahlot son of Shri Ram Chandra.
Zatish Kumar [ushad son of Shri Jai Narain [ushad
Tota Ram Zharma son of Shri Natthan Lal Sharma.
Trilochan Singh Ahuja son of Shri Mahendra Singh 3huja.
Umardeen Khan son of Shri Taswar Khan. '
isha Singh wife of Shri M.3. Gahlot.

Veerandra Kumar Sharma son of Shri Matadeen Sharma.
Vishram Meena son of Shri Hari Ram Meena.

Vijay Kumar Saxena son of Shri H.P. Saxena.
Vishwa Prakash Singh son of Shri 3.B. 3ingh.

Vinod Kumar Sharma son of Shri Vishwa Priya Sharma.
vVarsha Fhati wife of Shri R.J. Vaidya.

Viomal Chand Jain son of Shri Ram Miwas Jain.
Vinay D/o Shri Ram Ratan Singh.

Vahid Miyan son of Karim.

Vasdev Ehambhani son of Shri Moolchand Bhambhanl.
Vijay Laxmi Batra son of =hri A.K. Batra

Vimal Ehandari son of shri Nemi Chand Abani.
1o§esh Kumar Savita' son of 3hri M.F. 3avita.
Ishwar Lal MehaLvhandanl snn of Shri Satram [as.
Jagdlsh Frasad Meena son of Zhri Ehanwar Lal Meena.
Meena Eishnani d/a Shri Govind Ram.

Asaduddin son of fayed Moniuddin.

(dar Mal son of Shri Sewa Ramji.

: Applicants.
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Frabha Shankar Sharma son of Zhri Amba Shankar Sharma.
Ramzani Khan son of Chand Khan.

Ravindra Kumar Jain son of Shri S.P. Jain.

Rishabh Fumar Jain sadn of Zhri Padam Chand Jain.

Shiv Cayal Sharma son of Shri Hari Ram Sharma.
Zhailender Kumar s->n of Shri R.N. Frabhalkar.

Tej Karan Parashar son of Shri G.C. Farashar.

"Vinod Fumar Swami son of Shri LaxmiNarain Swami.

Hukan Chand son of Shri K.M. Sharma.

Ramesh Chand Zharma I son of Shri Mahadev Prasad Sharma.
Ram Bharosi son of Shri Bhawana.

Sita Ram Bairwa son of 5Shri Birdi Chand Pairwa.

Zmt. Sharda Srivastava wife of Shri K.D. Srivastava
Sudhir Kumar Gupta son of Shri L.R. Gupta.

Shiv Ratan Swami son of Shri G.D. Swami.

~ Laxmi Narain Swami son of Shri Lallu Ram.

: Appllcants.

All presently posted as Senior Accountants working in the offlve nf
Accountant General ( A & E ) Rajasthan, Jaipur. Rajasthan.

versus.

1. The Un1on of India .through ite SeLretary, Ministry of Finance,
~ )
' Department of Expendlture, New_De1h1.
. The Comptroller and Aﬁditof Gepéral of of India, 10 Bahadur Shah
zatfar Marg, New Delhi. . | |
2. Thé Accﬁﬁntant General ( At E ) Rajasthan Jaipur.
_:iRespondénts.-
Mr. Fraveen Ealwada : Couhsel for the applicants.
Ms. Shalini Sheron prﬁxy | . -
counsel for Mr. EBhanwar Eagri: Counsel for the respondents.
£

CORAM.

The Hon'ble Mr. Justice G.L.Gupta, Vice Chairman.

The Hon'ble Mr. A.K. EBhandari, Administrative Member.

A
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Per Mr. Justice G.L.Gupta:

316 applicants seek direction to the respondents to grant them

consejquential benefits.

2. " The applicants are Senior Accountants employed in the Accountant
General ( A5E) Rajasthan, Jaipur. It is averred that as on 01.01.57, the
pay scale of the applicants, Senior Auditors in the Indian Audit and

Accounts Department ( IASAD for short ) and of the Assistants in the

Central Secretariétlwas‘Rs.lJUU-;oUU, kut on under a decision rendered by
the Central Administrative Tribuﬁal,.Principal Bench in 0.3 Ne. 1533797,
the Assistants of the Central Secretariat wefe allbwed'the pay scale of
&.130-2000 with effect from 01.01.26, vide Office Memorandum dated
31.07.%0. Thereatter, it is stated, the Senior Auditors in the'IA&AD
were granted the same pay scale of Re.1640-2900, vide decision of the
Guwahati Eencﬁ'dated 16.09.2003, but the applicants have not been granted
the pay scale of RS.1540-2000. The applicants made representations but
they were not replied. On a further representa?ion dated 29.05,2002, the
applicants were informed vide commumnication datedvlﬁ.oe.EDOZ, Annex. A.l1,
that their repfesentation was forwarded to the Comptroller and Auditor
General, New Delhi. It is pleaded that there is no effective or convincing
‘?reaéons.to deny the apbiiqahts Lhe ray scale of'Rs.IGAO—ZQOO(’since the
duties and responsibilifies of the ap@licants are no less oneroua thaﬁ that
of the Assistants in'the.Central Seceretariat. It is also a&erféd that
the audit and accounts functions are complementary to gach other and are
generally pberforméd in many government offices in an integrated manner and
vhen the claim of the 3enior Auditors in the IA & AL has been accepted,

' there cannot be a valid justification to deny the applicants the benefit of

the higher scale.

- 3. In the counter, tﬁe respondents have resisted the claim of the




A

~&.

appiicants an various grounds. It is averred that the nature of dJuties
and responsibilifies ‘of the 'Aésistants in the Central Cecretariat is
entirely different from the nature and dutiés of the applicéhts. The method
of recruitment is différeu;wand the recruitment rules of the two services
have beén'framed under different provisions of the Constitution of Indias
It is averred that the“fixing of the scale of pay is the function of.the
adminiéirative authorities and thé Court should not inteffere ‘in the

matter.

4, We have heard the learned counsel for parties and rerused the

documents placed on record.

&

. The contention of the learned counsel for the applicants was that

the applicants are similarlyvsituated persons and therefore a direction may

5@; Jiven to the respondents to grant the pay scale of Re.1440-2900 in terms

of the Judgement of the Guwahati High Court.

6. n the other hand, the learned counsel for the ¢j§§§§§§§§253
pointing nut that Special LeavévPetition_has heen filed bef:re the Subreme
Court against the order of the Guwahati High Court, contended that no
directions should ke given in terms of the judgement ~f the Guwahat i High
Court. s5he canvassed that in the matter of pay scale, this Court should
not interfere.
L

7e It is settled legallpOSition that in the matter of pay scales,
normally the Courts should not.interfére. The" pay scales are fixed on the

recommendétions of the expert bodies like the pay commissions.

. Keeping in view the facts ‘that the representation of the

(@]

applicants is still under consideration of the competent authoritx/and that

the decision rendered in the case of Union of India and nthers va. Shri

Hiranmoy Zen and others ( W.P (c) No. 7528 of 2001 decided on 16.09,2007)

is under challenge before the Apex Court, we do not think it proper to

/f..

e




decide the case on merits. It is ‘also seen that the applicants are

$000 with effect from 01.01.86. There

claiming the pay scale of Rs.5E(0-
was nov such pay scale available to the Assistants of the Central

Secretariat as on 01.01.3%. We think it propar to aispose vathié N.A by
givihg directions to the respondents to cohsidef and dispose of the

representation of the applicants within a fixed time limit.

Consequently, “the respondents are direéted tn consider and

9.
dispose of the fepfesentation of- the applicaﬁts ( Annex. A.4 ), within a

period of & months from the date of communication of this order. The Q.A

No order as to costs. o
( G.L.Gupta 7"”””ﬂ

Vice Chairman.

stands disposed of accordingly.
fa\J

Administrative Member.



